
SUYAMA I!, 1908 (SIfXA) 

SeIf.Joacti., rifl., Semi automatic rifJes. 
• 303 rifle., rocket JaUDcbers, 12 Bore IUDS 
etc. bave been .urrendered. 20,185 
rouad. of ammunition, thirteen hand. 
areaades and three wireless sets have also 
beeD surrendered. 

... , ...... t.tloa of IOclal fore .tey leheme 

.~. SHaI PURNA CHANDRA 
MALIIC : 

SHRI SAIFUDDIN CHOW· 
DHARY: 

Will th ~ PRIME MINISTER be plea-
sed to state : 

(a) tbe details of plantations, distri-
bution of seedliDsa and alloction of funds 
UDder the centrally sponsored scheme on 
lOCial forestry including rural fuelwood 
plantations for the year 1984-85; 

(b) wbether the utilization certifica-
tes were received before releasing of fur-
ther arants; and 

(c) the details of funds diverted by 
States to other purposes ? 

THE PRIME MINISTER (SHRI 
RAlIV GANDHI): <a> The details 
asked for under the centrally sponso red 
scbemes of Social Forestry including Rural 
Fuelwood PJantation are as follows : 

Allocations to Rs. 19.00 crores 
States/UTs 

Plaatations raised 90.365 hectares 

Seecllings 25.35 crores 
distributed 

(b) States/UTs take time to furnisb 
utilisation certificates because of procedu-
ral requirements involving proper veriti-
catioa by tbe Civil Accounts Organisation 
al well. Withholding of Central grant 
would hive adversely affected plantation 
operations wbich are time bound. Hence 
tho CeDtralll'ant was released duriq 1984-
as OD tbe basis of tbe periodical propess 
report. submitted by tbe States/UTs. 

(c) AC:CordJD' te tla. re,.rt of tile 

Comptroller and Auditor General lor t • 
year 1984-85, funds to the tuae of RI.7I. 
6S lakhs were diverted 10 schemes/worD 
not cODDectC"d with tbis IChemo in Bihar. 
Gujarat, Himachal Pradesh. Hary ..... 
Madbya Pradesh, Manipur, Moabalay&, 
Rarjasthan, Uttar Pradesh aDd Mizoram • 

.. G .... a.alill Pre Jed" 

·~1. SHRIBHATTAM muaAMA 
MURTY: Will tbe PRIME MINISTER 
be pleased to State : 

<a> whether the Ganp Cleanins Pro-
ject was recently launched by tbe Primo 
Minister; 

(b) how much' work bas been com-
pleted since then up-todate; 

(c) the phased p1an in this reprd; and 

(d) which are the rivers from the 
South to be taken up similarly for c1eaD-
ins and purification purposes.? 

THE PRIME MINISTER. (SHU 
RADV GANDHI): <a) Yes, Sir. 

(b) Though the Ganga Action Piau 
was formally launched as a People's Pro-
ject by the Prime Minister on 14th JUDe. 
1986, work had started earlier. As OD 
31st July, 1986, 27 schemes at a cost or 
Rs. 16.88 crores in {J.P., 11 Schema at a 
cost of Rs. l.n croteS in Bihar aDd 34 
schemes at a cost of Rs. 12.19 crorea iD 
West Bengal have been sanctioned. Out 
of these, one scbeme at Bardwar at a 
cost of Rs. 0.62 crore and one scheme at 
Ram Nagar, ncar Varanasi, at a cost 01 
Rs. 0.09 crore have since been compJoted. 

(c) The Central GanBa Authority h. 
approved a work proaramme for the tIuw 
States of U. P., Bihar and West ... , 
at a total cost or Rs. 292.31 crora. Out 
of this; expenditure duriDl the 7th FIVe 
Year Plan will be limited to Rs 240 
crores. It is expected that the schema 
taken up under the PrOJl'amme will be 
completed during the 7th Plan period.. 

(4) It is expected tbat the ........ •• i." a impltmcatiDa tile 0l1li& Actte. 


